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ew Delhi this the 24th day of September,

Hon’ble Mr.Justice V.S. Aggarwal, Chairman

Hon’ble Mr. M. P. Singh, Member (A)

a
Apartments

{By Advocate : S8h. 5.K.5inha)
Versus

Union of India through
Secretary, UPSC
Dholpur House
Shahjahan Road

New Delhi - 110 001.

Homn. Lt. Governor,
Delhi through Secretary
to the Lt. Governor

Raj Niwas-

Delhi - 110 054.

The Chief Secretary
Govt. of NCT of Delhi
Player’s Building
I.P.Estate

New Delhi - 110 002.

Principal Secretary cum Director, Training &
Technical Education Govt. of NCT of Delhi
Muni Maya Ram Marg '

Pitampura

Delhi - 110 088.

Sh. Ajay Vashishta,

Asstt. Director -

Directorate of Training & Technical Education
Muni Maya Ram Marg

Delhi - 110 088,

Sh. R.5.5o0lanki, Pri
1.7T.1. Jahangir Puri
Jahangir Puri

Delhi.

ncipal

Sh. 5.N.Joneja
Asstt. Director

Directorate of Training & Technical Education
Muni Maya Ram Marg
Pitampura

Delhi - 110 088. ' ... Respondents

V.K.S5axena
732, Baba Kharag S5ingh Marg
New Delhi - 110 CO01. .+.: Respondents
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ORDER (ORAL}

Mr. Justice V.S. Aggarwal, Chairman:

Learned counsel for applicants states that

2. Allowed as prayed. Subject to aforesaid,

OA 2438/2002 is dismissed as withdrawn.

( M.P. Singh )
Member(A)

/rac/

N

( V.5. Aggarwal )
Chairman



